| TEM NO. 103 COURT NO. 6 SECTI ON X'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NOQ(s). 6699 OF 2004
UNION OF I NDIA & ANR Appel | ant (s)
VERSUS
PABAN KUMAR BARTHAKUR & ANR. Respondent ( s)
(Wth prayer for interimrelief and office report )
Date: 11/04/2007 This Appeal was called on for hearing today.
CORAM :

HON BLE MR JUSTI CE H K. SEMA
HON BLE MR JUSTI CE V. S. SI RPURKAR

For Appellant(s) M. T.S. Doabia, Sr.Adv.
Ms. Sandhya Goswami, Adv.
M. P. Parneswaran, Adv.
For Respondent (s) M. Suresh C. QGupta, Adv.
M. A Quneshwar Sharma, Adv.

M . Shiddhant Srivastava, Adv.

M. Satyendra Kurra.r,Adv.

M.J. R Luwang, Adv.
for M S Corporate Law G oup , Adv

UPON hearing counsel the Court made the follow ng
ORDER

Further two nonths’ tine is all owed.
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